High Court of Judicature at Allahabad, Lucknow Bench, Lucknow
Tender Notice for supply of Coloured File Cover, File Board and Cadak etc.

Sealed Tenders on prescribed proforma are invited from the Firms/Societies
registered with_U. P. Khadi Gramodyog Board and under Trade Tax/VAT for supply
of Coloured File Cover, File Board and Cadak etc. items to be used in this Court
during the financial year 2015-2016. Desirous Firms may obtain the prescribed
proforma alongwith Terms & Conditions from the office of the Section Officer
(Stationery) of the Court on any working day between 10-00 a.m. to 3-00 p.m. on
payment of Rs.100/- only upto 28.04.2015. Tender Form can also be downloaded
from the official website www.allahabadhighcourt.in of the Allahabad High Court or
official website www.upgov.nic.in of U. P. Government. Downloaded Forms be
submitted alongwith a Demand Draft/Cash Receipt of Rs.100/- as per rules towards
Tender Document Fee in favour of “Senior Registrar, High Court, Lucknow Bench,
Lucknow” payable at Lucknow. The Tender may be submitted latest by 29.04.2015
upto 2-00 p.m. in the Stationery Section of this Court positively. The Tenders
received shall be opened on the same day at 3-00 p.m. in the Chamber of Sri Ravi
Nath, O.S.D.(J) (S) in presence of Tenderers who wish to remain present at that
time.

Senior Registrar
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10.

High Court of Judicature at Allahabad, Lucknow Bench, Lucknow
Terms and Conditions of Tender

The Firms/Societies may sent their tenders alongwith the samples of
required items. Tenders not supported by the samples will not be
considered.

The Firms/Societies desirous for supply of required items shall deposit the
earnest money of Rs.10000/- in the form of Bank Draft or Cash as per rules
in favour of the Senior Registrar, High Court, Lucknow Bench, Lucknow
alongwith their tenders. This amount shall be returnable, in case, the tender
is not accepted by the Court and the earnest money shall be returnable for
successful Tenderer after depositing the security money.

The Firms/Societies, whose tender is accepted, shall charge the rates as
accepted by the Court for each item throughout the financial year 2015-2016
rates once approved shall not be enhanced within the financial year.

The Firms/Societies, whose tender is approved, shall supply the requisite
items within a period of fifteen days from the date of written order. In case
of any failure, the court reserves the right to deduct amount from the
security money as penalty.

The Firms/Societies shall arrange the supply of required items through their
own conveyance, and no charges in this behalf shall be paid by the Court.

If any item supplied, is not found upto the mark and not in accordance with
the approved sample, such item will not be accepted and the supplier shall
be liable to pay 5% of the cost as damages.

The offer can be canceled at any time at the discretion of the Senior
Registrar without assigning any reason.

The successful Tenderer shall be required to deposit a sum of Rs.20,000/-
as security money in shape of FDR of nationalized Bank pledged in
favour of Senior Registrar, Lucknow Bench, Lucknow which is returnable
after the end of financial year 2015-16.

The rates should be quoted including all charges and taxes, nothing extra
shall be paid.

In case of any dispute, the jurisdiction will be with the appropriate court in
the Lucknow District.

Senior Registrar



Tender for supply of File Covers of different coloured, File Board and Cadak

Firm name of tenderer

Name of Proprietor/ Partner

Address

Phone No.

Trade tax/ VAT registration no.
U.P. Khadi Gramodyog
Board's registration no.
(Please enclose photocopy)
Details of Earnest Money
Draft No.

Drawn on (Bank)

Date

Amount

Name of Authorised person

with phone no.(if any)

(Signature of Tenderer)



High Court of Judicature at Allahabad, Lucknow Bench, Lucknow Tender
Proforma of File Covers of Different Coloured, File Board and Cadak

SI.No. Details of Items Projected |Rates per Thousand
Requirement
1. |Handmade Red Colour File Covers 22,000

Size 22.5 X 34.5 C.M. RPN
Weight 65 Kg. Per thousand (Sample as
per Court's Specimen sample enclosed)

2.  |Handmade Green Colour File Covers 40,000
Size 22.5 X 34.5 C.M. et
Weight 65 Kg. Per thousand (Sample as
per Court's Specimen sample enclosed)

3. Handmade Yellow Colour File Covers 7,000
Size 22.5 X 34.5 C.M. et
Weight 65 Kg. Per thousand (Sample as
per Court's Specimen sample enclosed)

4. Handmade Orange Colour File Covers 10,000
Size 22.5 X 34.5 C.M. et
Weight 65 Kg. Per thousand (Sample as
per Court's Specimen sample enclosed)

5. Handmade Blue Colour File Covers 5,000
Size 22.5 X 34.5 C.M. et
Weight 65 Kg. Per thousand (Sample as
per Court's Specimen sample enclosed)

6. Handmade Brown Colour File Covers 70,000
Size 22.5 X 34.5 C.M. SRR
Weight 65 Kg. Per thousand (Sample as
per Court's Specimen sample enclosed)

7. [File Board (Good Quality) 2,500 e e
Size 24X36 C.M. (Sample as per Court's
Specimen Sample enclosed)

8. |Cadak ( Good Quality) 25,000 |
Size 7X66 C.M. (Sample as per Court's
Specimen enclosed)

Dated - - -2015 Ceeeesstnieissnnttesssssstnesssnsanassans
Signature of Prop./Manager

Name of FirM.....ceeeeeeeneenenne.



